
185 Written Answers SRAVANA 17, 1913 (SAKA) Written Answers 186 

(b) Does not arise. 

(c) There is a Returned Letter 
Office for every Postal Circle exclu-
sively or commonly with one or more 
neighbouring Circles. The Govern-
ment has no plan either to close any 
Returned Letter Office or to open any 
new office. 

Share of Rajasthata from Tehri Dam 
Waters 

2279. SHR.I GIRIDHARI LAL 
BHARGA VA: Will the Minister of 
WATER RESOURCES be pleased to 
state: 

(a). whether the Government of 
Rajasthan has requested the Union 
Government to expedite the matter 
relatinp: to !;hare of Rajasthan from 
Tehri Dam waters: and 

(b) if so, the reaction of the Union 
Government thereto and the steps be-
ing taken in this regard? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) and (b) The 
Government of Rajasthan made: a re-
ference to the Union Government to 
persuade the Government of Uttar 
Pradesh to allocate 10°{, of Tehri 
Dam Project Waters · fo•· areas in 
Rajasthan. The matter was accord-
ingly taken up with the Government 
of Uttar Pradesh who informed the 
Government of Rajasthan in July. 
1988 as also to this Ministry in Sep-
tember. 1988. that in view of com-
mitments of Ganga Waters at Tehri 
Dam Project, it did not appear possi-
ble to supply waters to areas in Raj-
asthan. The Rajasthan Government 
was advised in October, t 988 to bring 
up the matter before the Inter-State 
Meetinll on Yam una. The tneeting 
of the Standing Committee on Inter-
State issues in Water Resources to 
discuss the Yamuna dispute was held 
in September. 1990 but this is.11ue did 
not come up for discussion. 

fBnglish] 

Riot Control Vebides 

2280. SHRI J. CHOKKA RAO : 
Will the Minister of HOME AFFAlRS 
be pleased to state: 

(a) whether riot contml vehicles 
manufactured by a Bombay-based 
firm in coUaboration with some Aus-
trian Company are in use in certain 
parts of the country like Kashmir; 
and 

(b) if so, whether there is any pro· 
posal to acquire such vt·hic1es on a 
large sca_Ie for supply to States to 
control nots? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRT M. M. JA-
COB): (a) and (b) Law and order· is 
a 'State' subject and it is f•Jr the State· 
Governments to use the ecmipmcnt of 
their choice to maintain law and 

. order. The Government of India has 
no information about the types of 
vehicles being used by the State Gov-
ernments. 

Fencing on Indo-Bangladesh Border 

2281. SHRI V. S. VTJAYARA-
GHA VAN: WiJI the Minister of 
HOME AFFAIRS be pleased to 
state: 

(a) the progress made in th~ fenc-
inl! of the International border bet-
ween India and Banglade~h: 

(b) whether there is any 
with Bangladesh on the 
issue: and 

(c) if so, the details thereof? 

dispute 
fenCing 

THE MINISTER OF STATE IN 
THE MINISTRY OF l'ARLIAME.llol-
TARY AFFAIRS AND MTNTSTER 
OF STATE IN THE MINISTRY OF 
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HOME AFFAIRS (SHRI M. M. JA-
COB): (a) So far, fencing for a length 
of 36.57 Kms. has been done on the 
Indo-Bangladesh border. 

(b) No. Sir. 

(c) Question d~s not arise. 

Fonnation of Aluminium Authority 
of India 

2282. SHRI KARIA MUNDA : 
Will the Minister of MINES be pleas-
ed to state: 

(a) whether the Union Government 
propose to form an 'Aluminium Au-
thority of India' and bring aU the 
Aluminium factories under its autho-
rity in order to control prices: and 

(b) if so. the details thereof'? 

THE MINISTER OF STATE OF 
TIIE MINISTRY OF MINES (SHRI 
BALRAM SINGH Y ADA V): (a) No. 
Sir. 

(b) Does not arise. 

[Translation] 

Magnesite Project at Pithora~arh. 
U.P. 

2283. SHRI JEEW AN SHARMA: 
Will the Minister of STEEL be pleas-
ed to state: 

(a) whether the Government are 
considering any proposal to close 
down Pithoragarh Magnesite ProJect 
of Bharat Refractories Limited, in 
Pithoragarh, Uttar Pradesh; and 

(b) if so, the details thereof'? 

TilE MINISTER OF STATE OF 
TilE MINISTRY OF STEEL (SHRl 
SONTOSH MOHAN DEB): (a) and 
(b) 'The Government has approved 
the proposal of M/ s. Bbarat Refrac-
tories Ltd. not to implement the. pro-
poi!Od Pitboraprh Maguelite ·ProjeCt 

as it was felt that consequent to shift 
in the demand pattern of refractories. 
the project would be unviable. 

Per Capita Milk Consumption 

2284. SHRI VILASRAO NAG-
NATHRAO GUNDEWAR: Wi11 the 
Minister of AGRICULTURE be ple· 
ased to state the per capita consump· 
tion of milk in the urban and rural 
areas of Maharasbtra separately 
during 1990-91? 

THE MINISTER OF STATE TN 
THE MINISTRY OF AGRICUL-
TURE (SHRT K. C. LENKA): The 
State Government of Maharashtra has 
reported that during the year 1990-
91 per capita consumption of milk 
in urban areas was 107 grams while 
in the rural areas it was l26 grams. 

Telephone CoDIIeetions in Nanded 
and Parbhani Districts of 

Malunshtra 

2285. SHRT VTLASRAO GUNDE-
W AR: Will the Minister of COM· 
MUNTCA TTONS be pleased to state: 

(a) the number of new telephone 
connections provided to the appli-
cants on the waiting list in Nanded 
and Parbhani district of Maharashtra 
during 1990; and 

(b) the number of new telephone 
connections likely to be released , 
during 1992? 

THE DEPlJTY MTNTSTER IN 
THE MTNISTRY OF COMMUNI· 
CATTONS (SHRI P. V. RANGAY· 
Y A NAJDU): (a) During 1990- new 
telephone connections given in Nanded 
and Farbhani districts are 313 and 
331 respectively. 

(b) During 1992. the aflproxi~ate 
number of n61W telephone con!'ccttons 
likely to be released is as under: 

Nanded . 
Parbhani. 

450 SO(). 


